IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

23.03.2020

Cour Rejec

£ t

Fee Statu
s

10 C

1 |ASHOK KU.SAHOO 36456/202 23.03.2020 |CRLMC/624/2020

2 |T. N. CHOUDHURY 36460/202 23.03.2020 QP(C)/10250/202 10 o
3 |P. K. BEHERA 36461/202 23.03.2020 ?P(C)/10222/202 10 o
4 |S. R. KARA 36462/202 23.03.2020 [WP(C)/7314/2020 |10  |C
5 |R P MOHANTY 36463/202 23.03.2020 [WA/155/2020 10 |c
6 |s saHoo 36464/202 23.03.2020 [WA/155/2020 10 |c
7 |s. R. Kara 36465/202 23.03.2020 [WP(C)/7321/2020 |10  |C
8 |B.M.SARANGI 36466/202 23.03.2020 |WP(C)/8568/2020 |10  |C
9 |B.M.SARANGI 36467/202 23.03.2020 |WP(C)/8567/2020 |10  |C
10 éii?i KUMAR 36469/202 23.03.2020 [WP(C)/6815/2020 |10  |C
11 |p. L. MISHRA 36470/202 23.03.2020 gP(C)/lO5l5/202 10 |c
12 |P. L. MISHRA 36471/202 23.03.2020 gP(C)/lO518/202 10 o
13 |PITABAS NAYAK 36474/202 23.03.2020 [WA/147/2020 10 |c
14 |R. K. MALLICK 36475/202 23.03.2020 gP(C)/10440/202 10 o
15 |NTRANJAN ROUT 36477/202 23.03.2020 [WA/132/2020 10 |c
16 |C. R. KAR 36478/202 23.03.2020 |CRLMC/865/2020 |10  |C
17 |B BEHERA 36479/202 23.03.2020 ZP(C)/19434/201 10 o




18 |S MOHARANA 36480/202 23.03.2020 |RSA/453/2018 10 o
19 |S MOHARANA 36481/202 23.03.2020 |CMP/108/2020 10 |c
20 |S MOHARANA 36482/202 23.03.2020 |CMP/263/2020 10 |c
21 |R. K. BARIK 36483/202 23.03.2020 ﬁBLAPL/258l/202 5 U
22 |s MOHARANA 36484/202 23.03.2020 |CMP/295/2020 10 |c
23 |p K DASH 36489/202 23.03.2020 [WP(C)/9296/2020 |10  |C
24 |TOFAN PRADHAN 36490/202 23.03.2020 ﬁBLAPL/2584/2O2 10 o
25 |A K MISHRA 36491/202 23.03.2020 gP(C)/lO582/202 10 o
26 |P. L. MISHRA 36493/202 23.03.2020 gP(C)/lo5lO/202 10 |c
27 |p. L. MISHRA 36494/202 23.03.2020 QP(C)/10510/202 10 o
28 |TOFAN PRADHAN 36496/202 23.03.2020 QP(C)/10144/202 10 o
29 |TOFAN PRADHAN 36497/202 23.03.2020 gP(C)/10082/202 10 o
30 |G. B. PARIDA 36500/202 23.03.2020 %ELAPL/2579/202 10 o
31 ﬁggiﬂ;YKUmR 36503/202 23.03.2020 %BLAPL/2587/202 10 c
32 |P L MISHRA 36506/202 23.03.2020 gP(C)/lO5O9/2O2 10 o
33 igﬁggi JYOTI 36507/202 93.03.2020 %BLAPL/2876/202 10 c
34 |A. K. BEHERA 36509/202 23.03.2020 %BLAPL/2862/202 10 o
35 |R K DEHURT 36511/202 23.03.2020 [WP(C)/3951/2016 |10  |C
36 |K C PANDA 36513/202 23.03.2020 [WP(C)/8719/2020 |10  |C
37 |P. L. MISHRA 36515/202 23.03.2020 QP(C)/10506/202 10 o
38 |P. L. MISHRA 36516/202 23.03.2020 QP(C)/10529/202 10 o
39 |p.L. MISHRA 36517/202 23.03.2020 gP(C)/loSZS/zoZ 10 |c
40 |p. L. MISHRA 36518/202 23.03.2020 gP(C)/10527/202 10 o
41 |P. L. MISHRA 26519/202 [23.03.2020 |WP(C)/10525/202 [10 |[C




[ 0
42 |P. L. MISHRA 36520/202 23.03.2020 gP(C)/lO524/2O2 10
43 |P. L. MISHRA 36521/202 23.03.2020 gP(C)/lO526/202 10
44 |p. 1. MISHRA 36528/202 23.03.2020 QP(C)/10519/202 10
45 |p. L. MISHRA 36531/202 23.03.2020 QP(C)/10520/202 10
46 |p. L. MISHRA 36532/202 23.03.2020 gP(C)/10523/202 10
47 |S J MOHANTY 36535/202 23.03.2020 %BLAPL/2874/202 10
48 |SAMIR BARIK 36540/202 23.03.2020 %ELAPL/2852/202 10
20 |p % pAsH 36542/202 25 032020 %BLAPL/1277/202 o
o |s % oA 36552/202 23 032020 %BLAPL/3190/202 L
51 |TRILOCHAN BAG 36553/202 23.03.2020 [WP(C)/9113/2020 |10
52 |A K MOHANTY 36554/202 23.03.2020 [WP(C)/8381/2020 |10
53 |K. N. SAHOO 36555/202 23.03.2020 QP(C)/10079/202 10
54 |K. CHOUDHURY 36556/202 23.03.2020 [WP(C)/8160/2020 |10
55 |An K MOHANTY 36557/202 23.03.2020 [WP(C)/8382/2020 |10
56 |K. CHOUDHURY 36558/202 23.03.2020 [WP(C)/8159/2020 |10
57 |A K MOHANTY 36560/202 23.03.2020 [WP(C)/8383/2020 |10
58 |SAHADEV MUDULI 36565/202 23.03.2020 gP(C)/lOOl8/202 10
59 |A. K. BISWAL 36567/202 23.03.2020 [WP(C)/6663/2020 |10
60 ggS'B'N'MOHAPAT 36568/202 23.03.2020 |CRLMC/3294/2016 |10
61 |N K SATAPATHY 36571/202 23.03.2020 ?gLAPL/l57O7/2O 10
o ;éii;giAR 36573/202 5 03 2020 gP(C)/10086/202 o
63 |R C MUDULI 36575/202 23.03.2020 [WP(C)/6820/2020 |10
64 K. C. JENA 36577/202 23.03.2020 |CRLMC/814/2020 |10




65 M N MOHANTY 36578/202 23.03.2020 |WP(C)/9350/2020 |10 C
66 |B. MOHAPATRA 36579/202 23.03.2020 [BLAPL/9334/2019 |10 C
67 M R ROUTRAY 36584/202 23.03.2020 |CRLMC/124/2020 |10 C
68 |P.K. BEHERA 36586/202 23.03.2020 [BLAPL/9406/2019 |10 C
69 |P.K.MOHANTY 36587/202 23.03.2020 |WP(C)/9830/2020 |10 C
70 |K. C. JENA 36590/202 23.03.2020 |CRLMC/812/2020 |10 C
71 |P.N. NAYAK 36591/202 23.03.2020 gP(C)/10233/202 10 o
72 |P. K. MOHANTY 36593/202 23.03.2020 |CRLMC/494/2020 |10 C
73 |B. SINGH 36594/202 23.03.2020 [BLAPL/9517/2019 |10 C
74 |K.K.JENA 36595/202 23.03.2020 |CRLA/717/2016 10 C
75 |P. K. MOHANTY 36596/202 23.03.2020 |CRLMC/672/2020 |10 C
76 |K.C. SAMAL 36597/202 23.03.2020 |CRLMC/2972/2019 |10 C
77 |A.K. BEHERA 36598/202 23.03.2020 |BLAPL/9512/2019 |10 C
78 |S BISWAL 36600/202 23.03.2020 |CRLMC/2957/2017 |10 C
79 |M.NAYAK 36602/202 23.03.2020 gP(C)/lO386/2O2 10 o
80 |S K DAS 36603/202 23.03.2020 |CRLMC/2957/2017 |10 C
81 |L. D. SAHOO 36604/202 23.03.2020 |CRLMC/720/2020 |10 C
82 |S.N.SHARMA 36606/202 23.03.2020 |CRLMC/889/2020 |10 C
83 [S.K.SAHOO 36607/202 23.03.2020 |WP(C)/9403/2020 |10 C
84 |P. K. BEHERA 36611/202 23.03.2020 |CRLMC/709/2020 |10 C
85 |A. KALASH 36612/202 23.03.2020 [BLAPL/9589/2019 |10 C
86 |S.K.SAHOO 36613/202 23.03.2020 |WP(C)/9404/2020 |10 C
87 ﬁégAggiRANJAYA' 36616/202 23.03.2020 |ABLAPL/444/2018 |10 C
188 |S.K.SAHOO 26619/202 [23.03.2020 |WP(C)/9405/2020 [10  |[C




0

89 |B. NAYAK 36620/202 23.03.2020 |CRLMC/490/2020 |10
90 |P. K. MOHANTY 36621/202 23.03.2020 |CRLMC/643/2020 |10
91 |B K DAS 36622/202 23.03.2020 ?P(C)/19334/201 10
o2 |s. rouT 36623/202 23 032020 %BLAPL/1828/202 L
93 |p.C. DAS 36624/202 23.03.2020 |CRLMC/689/2020 |10
94 |S.K.SAHOO 36625/202 23.03.2020 [WP(C)/9411/2020 |10
o5 |u. mamaL 36627/202 25 032020 2BLAPL/9749/201 o
96 |B K DAS 36628/202 23.03.2020 ?P(C)/l9332/201 10
97 |B. BEHERA 36629/202 23.03.2020 |CRLMC/637/2020 |10
98 |G. SAHOO 36630/202 23.03.2020 |CRLMC/2160/2019 |10
99 |S.K.SAHOO 36631/202 23.03.2020 [WP(C)/9401/2020 |10
100 |S.K. SAHOO 36635/202 23.03.2020 [WP(C)/9400/2020 |10
101 |S MOHARANA 36636/202 23.03.2020 |CMP/118/2020 10
102 |[P. K. MISHRA 36637/202 23.03.2020 |CRLMC/802/2020 |10
103 |G. SAHOO 36638/202 23.03.2020 |CRLMC/847/2020 |10
104 |P K DAS 36639/202 23.03.2020 [WP(C)/8443/2020 |10
105 B K DAS 36642/202 23.03.2020 ?P(C)/19329/201 10
106 |S.K. SAHOO 36643/202 23.03.2020 [WP(C)/9402/2020 |10
107 |D. K. NAIK 36647/202 23.03.2020 [WA/171/2020 10
108 |B.M. SAHU 36648/202 23.03.2020 [WP(C)/8565/2020 |10
109 |D. BEHERA 36649/202 23.03.2020 |CRLMC/875/2020 |10
110 M. JATI 36650/202 23.03.2020 [WP(C)/6507/2020 |10
111 |D. NAYAK 36652/202 23.03.2020 [WP(C)/6507/2020 |10




112 |P.K. MISHRA 36653/202 23.03.2020 |CRLMC/852/2020 |10  |C
113 g;ggé RANJAN 36654/202 23.03.2020 |[WA/201/2020 10 o
114 |T.BAG 36655/202 23.03.2020 |WP(C)/9114/2020 |10  |C
115|G. SAHOO 36656/202 23.03.2020 |CRLMC/894/2020 |10  C
116 gigéﬁADHAB 36657/202 23.03.2020 |WA/166/2020 10 [c
117 |P.K. BARIK 36660/202 23.03.2020 |CRLMC/897/2020 |10  |C
118|J. K. NAIK 36661/202 23.03.2020 [WA/166/2020 10 o
119 B K DAS 36663/202 23.03.2020 fP(C)/l933O/2Ol 10 o
120 |P.K. BARIK 36665/202 23.03.2020 |CRLMC/896/2020 |10  |C
121 |a. KHAN 36667/202 23.03.2020 QP(C)/10426/202 10 o
122 |D. NAYAK 36668/202 23.03.2020 |[WA/184/2020 10 |c
123 |SNEHAJA PATKRAY 36669/202 23.03.2020 |[WA/334/2019 10 o
124 |P.N. NAYAK 36670/202 23.03.2020 |[WA/391/2017 10 o
125 |P.N. NAYAK 36671/202 23.03.2020 |[WA/404/2017 10 o
126 |P.N. NAYAK 36672/202 23.03.2020 |[WA/405/2017 10 o
127 ﬁ;gHiQSUDEV 36673/202 23.03.2020 |CRLMC/2021/2007 |10  C
128 |S.K.BHANJADEO 36675/202 23.03.2020 ?SLAPL/13402/20 10 U
129 |s.K.BHANJADEO 36676/202 23.03.2020 ?gLAPL/l3435/2O 10 v
130 B. C. PANDA 36677/202 23.03.2020 gP(C)/28074/201 5 U
131 |S.MUDULI 36678/202 23.03.2020 [WP(C)/8541/2020 |5 U
132 |S.MUDULT 36679/202 23.03.2020 |0JC/5038/2002 |4 u
133 |C.R. NAYAK 36680/202 23.03.2020 QP(C)/25161/201 5 U
134 |B.N.BEHERA 36681/202 23.03.2020 2BLAPL/1490/201 1 0
1135 |P.K.SWAIN 126682/202 |23.03.2020 |WP(C)/4363/2003 |5 U




0

136 [R.C.MUDULI 36683/202 23.03.2020 |WP(C)/6698/2020 |10
137 |H.SUNDARA 36684/202 23.03.2020 |CRLA/280/2011 5
138 |B.R.DAS 36685/202 23.03.2020 |BLAPL/6229/2019 |5
139 [M.K.PANI 36686/202 23.03.2020 |FA/230/1984 5
140 |P.C.MOHANTY 36687/202 23.03.2020 |RSA/162/2019 5
141 |B.C.PANDA 36688/202 23.03.2020 gP(C)/28074/201 5

| | | ITotal 11345

NIC






